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Forest land allocation for agricultural purpose

12843. SHRI ISHWARLAL SHANKARLAL JAIN: Will the Minister of
ENVIRONMENT. FORESTS AND CLIMATE CHANGE be pleased to state:

(a) whether Government has now received request for allocation of forest land for

the agricultural purpose, if so, the details thereof;

(b) the details of provisions under different forest laws for such transfer of forest

land; and

(c) whether any action has been taken by Government on the requests received
and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT,
FORESTS AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) to (c) No
specific request for allocation of forest land for the agricultural purpose has been received
by the Central Government under the Forest (Conservation) Act, 1980. However, in the
past the Central Government received the proposal for de-reservation of forest land for
the purpose of regularization of encroachment including encroachment done for the
purpose of agriculture. The Central Government has accorded approval under the Forest
(Conservation) Act, 1980 for regularization of encroachment over 3,68,432 ha forest area
including the land under cultivation in various States/UT of the country. Prior approval
of the Central Government under the Forest (Conservation) Act, 1980 is mandatory for
use of forest land for non-forestry purposes. Further, in accordance with the order dated
13.11.-2000 passed by the Hon’ble Supreme Court of India, prior approval from the Apex

Court is also required for regularization of encroachment in forest areas.
Protection of natural habitats and wild life in Dudhwa National Park

2844.DR. SANJAY SINH: Will the Minister of ENVIRONMENT, FORESTS AND
CLIMATE CHANGE be pleased to state:

(a) whether Dudhwa National Park has a vast number of certain infrequent and
endangered species like Bangal Tiger, Jackal, Leopard, Fishing Cat and Great Indian
Deer and if so, the details thereof; and

(b) the steps taken by Government to protect the natural habitats and wild life in
the Dudhwa National Park?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE OF THE MINISTRY OF ENVIRONMENT, FORESTS
AND CLIMATE CHANGE (SHRI PRAKASH JAVADEKAR): (a) The Dudhwa Tiger
Reserve has a rich faunal assemblage, and details of some species found in the said
reserve which are included in Schedule I of the Wildlife (Protection) Act, 1972 are given
in Statement (See below).

(b) Under the ongoing Centrally Sponsored Scheme of Project Tiger, funding
assistance is provided to the tiger reserve which, inter-alia, includes support for
antipoaching measures, protection, habitat improvement, infrastructural development,

research, staff welfare and eco-development.
Statement

List of some faunal species found in Dudhwa Tiger Reserve which arc

included in the Schedule I of Wildlife (Protection) Act, 1972

S1. No.  Name of Species SL. No.  Name of Species

L. Fishing Cat 8. Sloth Bear

2, Gangetic Dolphin 9. Swamp Deer

3. Hispid Hare 10. Tiger

4, Indian Elephant L1 Crocodile

5. Leopard 12 Gharial

6. Pangolin 13. Bengal Florican

7. Rhinoceros 14, Vaultures

Death of one-horned rhinos in Kaziranga

2845.SHRI AJAY SANCHETL:
SHRIMATT AMBIKA SONI:
Will the Minister of ENVIRONMENT. FORESTS AND CLIMATE CHANGE be

pleased to state:

(a) the number of one-horned rhinos were killed by miscreants/poachers in

Kaziranga National Park, Assam;

(b) whether enough security measures were taken to protect rhinos and other

wildlife species inside the protected areas of the National Park;



